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Strike by Muuicipal Sweepers 

1772. Shri D. C. Sharma: Will the 
Minister of Home Affairs ?e pleased 
lo state: 

(a) whether it is a fact that Muniei-
pal sweepers in three city zones are 
on strike as a protest against the 
contract system for removal of rdus~; 
and 

(b) it so, the actiOn taken or pro-
posed to be taken in the matter" 

TIle Deputy Minister in the lllinis-
..,. 01 IIoIIIIe Mairs (8hri L. N. 
lIIJshra): (a) Lorry sweep .. rs engaged 
in the three city zones had restorted 
to a strike in sympathy with the cause 
01 the lorry sweepers in the Karol 
Bagh zone. They however, resumed 
work from the 25th Novembe., 1964 
following an agreement to the effect 
that the dispute arising from the de-
mand for the abolition of contrad 
~ for removal of refuse, be left 
lo the decision of the Mayor. 

(b) Does not arise. 

TraiDing of Officers of Delhi 
Education llirectorate 

1773. Shri D. C. Sharma: Will the 
lIlinister of EdUC8lion be pleased to 
nate: 

(a) whether it is a fact that some 
eftIcers of the Directorate of Educa-
1bI. Delhi Administration who are 
- t.he verge Of retirement have been 
IIIIIIt to the United Kingdom fer cer-

tain training on Government expens-
es; 

(b) if so, the reasons theretor; 

(C) whether anv complaints have' 
been received in this regard; and 

(d) the action take!' thereon? 

The Mbd8ter of Education (SbIi M. 
C. Chq-Ia): (a) No, Sir, the only offi-
eer who went abroad recently is not 
On the verge of retirement and train-
ing expenses were not borne by Gov-
ernment. 

(b) Does not arise. 

(C) One communication was receiv-
ed suggesting that a younger man who 
may serve at least for two clecadc8 
should have been sent at Government 
cost. 

(d) No action was considered 
necessary. 

Con1idential Letter Regarding J.G.P. 
erf Kerala 

177~. Shri Maul Yangadan: Will 
the Minister of Home AJlalrs be 
pleased to state: 

(a) whether any enquiry has been 
held as to how ~he photostat copy of 
a confidential letter' regarding the 
Inspector General ot Police, Kerala, 
happened to be published;!:' certain 
MaJayalam newspapers; a'ln 

(b) if so, the result of the enquiry? 

The Minister Of state in the 'Winis-
try of Home Affairs (8hri HaW): (a) 
An enquiry regarding the publication 
of the photostat copy of a confiden-
tial letter is being made by the local 
police in Kerala State. 

(b) The matter is still under in-
vestigation. 

OfIieers of C.S.S. 

1775. Shri S. M. Banerjee: Will the 
Minister of Home Mairs be pleased 
state: 

(a) whether it is a fact that a large 
n·umber of Under Secretaries of the 




